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6. 

7. 

8. 

Cooperation of national institutes 
for journalism and mass 
communication of the two 
countries. 

Exchange of experts in the field of 
information and information related 
technology. 

Holding of workshop and a collo-
quium on ·the new international 
order in the field of information and 
Communication. 

9. To prepare specific programmes of 
cooperation and teview the results 
of their implementation. 

10. Encourage on a reciprocal basis the 
setting up of exhibitions and 
holding of lectures as agreed 
between concerned organisations 
of the two countries. 

11 Holding consultation with a view to 
coordinating their joint actions ih 
the specialised institutions and 
coordinating bodies of the 
non-aligned countries as well as in 
international organisa~ions. 

[Translation] 

Outstanding amount of D.E.S.U. against 
consumers 

1915. SHRI KAli PRASAD PANDEY: Will 
the Minister of EN ERCY be pleased to 
state: 

(a) whether it is a fact that crores of 
rupees of Delhi Electric Supply Under 
taking are outstanding against consumers; 

(b) if so, whether a list of defaulters· 
against whom an amount of more than 
ten thousand rupees is outstanding will 
be laid on the Table; 

(c) the action taken since January, 
1986 so far to recover the outstanding 
amount and the details of the progress of 
recovery of the amount; and 

Written Answers 88 

(d) the number of organisations 
against whom an amount of more than 
fifty thousand rupees of the Delhi Electric 
Supply Undertaking is outstanding for the 
last two years or more? 

THE MINISTER OF STATE IN THE DE-
PARTMENT. OF POWER IN THE MIN-
ISTRY OF ENERGY (SHRI KALPNATH RAI): 
(a) to (d). The information is being col-
lected and will be laid on the Table of the 
House. 

IEnglish] 

Electrification of Villages in Ker~la 

1916. SHRI K. MOHANDAS: Will the 
Minister of ENERGY be pleased to state: 

(a) whether all villages in Kerala have 
been electrified; 

(b} the number of applications pend-
ing in Kerala for electric connections; 

(c) how much time is needed to ex-
tend electric connection to all the appli-
cants '" Kerala villages; and 

(d) the percentage of work completed 
by the Rural Electrification Corporation in 
Kerala? 

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MIN-
ISTRY OF ENERGY (SHRI KALPNATH RAI): 
(a) All the inhabited villages in Kerala 
have been electrified. 

(b) According to information furnished 
by Kerala State Electricity Board, 1,60,872 
applications were pending in Kerala for 
electric connections upto June, 1988. 

(c) According to REe, connections to 
all the pending applications for agricul-
tural load are expected to be released 
during 1988-89. Kerala State Electricity 
Board has reported that during 1988-89, 
1,15,500 electric connections to cate-
gories, other than agricultural, are likely 
to be released. The remaining pending 




